Information furnished by the State Drugs Control Department the data in respect of last three

vears is given in the Statement.
Statement

No. of drugs samples declared spurious, No. of prosecution launched/number of cases
registered for manufacturing, sale and distribution of spurious drugs and number of persons
convicted/number of gquilly persons for manufacture, sale and distribution of spurious drugs

during last three years as per the feedback avaiable from the States

Sl Year Mo. of drugs Mo. of Mo. of persons MNo. of persons
MNo. samples prosecution convicted/ arrested
declared launched/number number of
spurious of cases guilty persons
registered for for manufacture,
rmanufacturing, sale and
sale and distribution
distribution of of spurious
spurious drugs drugs
1. 2006-07 58 115 89 12
2. 2007-08 46 115 54 85
3. 2008-0Q 68 57 8 37

Absence of male doctors in CGHS dispensary

1273, SHRI SATYAVRAT CHATURVEDI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the CGHS dispensary at Sector 12, R.K. Puram, New Delhi despite being
the only fullfledged CGHS Homoeopathic dispensary is run by female doctors against the laid

down norms;

(b) thereasons for which a senior-most MD male doctor is not posted in this dispensary;
and

(c) the steps taken by Government to post the doctors in CGHS dispensaries as per the

laid down male-female doctor ratio ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a)

There are no guidelines for gender based posting of doctors in the CGHS.
(b) and (c) In view of (a) above, question does not arise.
Deaths during clinical trials at AIIMS

1274. SHRI NAND KUMAR SAl: Will the Minister of HEALTH AND FAMILY WELFARE be

pleased to state:
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